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implemented by the Government 
and their public sector under-
takings. The Government promote 
^construction of low-cost houses in 
the implementation c£ scheme? for so-
cial housing and financing of housing 
activities by the Housing and Urban  
Developm ent Corporation so thst the 
houses constructed are within the 
means of the people for whom the 
schemes are intended. For construc-
tion in the general P90I also, the G ov-
ernment nre economising on cost of 
construction.

VXPs having their own Houses in 
Delhi using Government Accommo-

dation

1946. SHRI SAMAR MUKHERJEE: 
Will the Minister of WORKS AND 
HOUSING AND 'SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government are aware 
that those V.I.Ps. who have their own 
houses in Delhi are using Government 
accommodation paying even market 
rent; and

(b) if sot the number of houses, flats 
and other accommodation occupied by 
the un-authorised persons?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) Allottees of Government 
quarters, who have their own houses 
in Delhi, are eligible for retention of 
Government quarters on payment of 
market rent. The house-owning restric-
tion are not, however applicable to 
V.I.P’s such as Ministers, M.Ps., Jud-
ges of the Supreme Court, and the 
Delhi High Court and Members of the 
Planning Commission.

(b) The house-owning officers, who 
retain Government accommodation 
on payment of market rent, are not 
considered as in-authorised occupants.
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Demand for Secondary School Grants 
Commission

1950. SHRI G. Y. KRISHNAN: Will 
the Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleased 
to state:

(a) whether the All India Secondary 
School Teacher’s Federation has de-
manded a Secondary Schools Grants 
Commission on the lines of the Uni-
versity Grants Commission; and

(b) if so, the reaction of Govern-
ment thereon?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) Yes, Sir.

(b) This is a matter which would 
require detailed consideration in con-
sultation with State Governments and 
other agencies.




